29 Written Answers

purchase the land even with the subsidy. Will
the Government therefore think of any
scheme to acquire house sites for Harijans
and the landless labour and distribute those
house sites free of charge to the Harijans and
the landless labour instead of giving subsidies
9

SHRI I. K. GUJRAL : There is no scheme
to give subsidy. My hon, friend has not
studied the scheme. The scheme is that land
should be distributed free to the houseless
Harijans, Adivasis, everybody in the rural
area who does not have a house site. He
should be given free of cost a developed plot
and developed plot means that the plot should
be given and the cost of paying the pucca
street, the drainage and as far as possible
drinking water well should also be borne. All
this will be borne by the Centre. It is a
hundred per cent subsidy scheme.
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SHRI I. K. GUJRAL : Sir, so far as this
Rs. 150 is concerned, it is the cost of
development; it is not the price of the plot.
That is over and above this. Every State
Government whi;h develops plots will get on
an average Rs. 150 per plot for paving of
street, for drainage and for drinking water
well. So far as Bihar is concerned. I am in
agreement with my friend that as a result of
the floods many people have suffered. The
Central Government'has already given money
to the State Government for doing the need-
ful, For housing also money has been given
to Bihar which to my regret has not been
utilised by the various Governments which
have come in succession there.
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MR.CHAIRMAN : Question Hour is
over.
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t [AGRO SERVICE CENTRE SCHEME
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Will the Minister of AGRICULTURE/
~Mir *TWHr be pleased to state :

(a) what are the details of the Agro
Service Centre Scheme; and

(b) what steps have so far been taken
under this scheme and with what results, and
achievements; and

(c) what further steps are proposed to be
taken in future ?]

t [ ] English translation.
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t [THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE!
$fa q'straq 3 Ttum'jir (SHRI ANNA-
SAHEB SHINDE) : (a) and (b) A statement
(see below) is laid on the Table of the Sabha.

(¢) A revised Scheme has now been
prepared and approved by the Planning
Commission. It providesv

(i) Assistance to Agro Industries
and Corporate bodies in organising
institutional and practical training.

t [ ] English translation.
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(ii) Grant of allowance to Corpo-
rations, etc. for meeting expenditure on
stipends and other incidentals on
training.

] (iii) Staff suport to the Corpora-
tions for market survey, field investiga-
tions and liaison work.

(iv)  Supplementing facilities
available at the Central Institutions at
Budni and Hissar for meeting
expenditure on training of trainers.

Under this Scheme, 2,500 trainees will
be trained during 1971-74 and an equal num-
ber of centres will be set up, during the
period 1971-74.

STATEMENT

While on the one hand there is lack of
technical services in the rural areas, there is
also a growing unemployment among
technical psrsonnel. A scheme for establish-
ment of Agro-Service Centres by these
unemployed technical personnel has, there-
fore, been conceived for the benefit of small
and medium farmers and at the same time for
creating self-emyloyment opportunities for
them. Under the Scheme, Engineer enter-
preneurs will be assisted in the establishment
of workshops in the rural areas for repair,
maintenance and hiring of agricultural
machinery such as tractors, drilling rigs, plant
protection and irrigation equipment and for
taking up such allied activities as sale of spare
parts, inputs etc. which would provide added
income and work.

The State Governments have been
requested to take urgent action for setting up
20-30 centres in the bigger States where
employment potential is large, 15-20 centres
in the smaller States, and 5-10 centres in
Union Territories. Special training
programmes have also been organised at the
Government of India Tractor Training Centre,
Hissar and Tractor Training and Testing
Station, Budni and 62 and 26 trainees have
been trained at these centres respectively;

So far, 23 small centres in Bihar, 10 in
U. P.. 14 in Haryana, 1 in Madhya Pradesh
and 9 in Orissa have been set up. In other
States establishment of centres is in various
stages Ot progress. |
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DROUGHT IN STATESDROUGHT
IN STATES

*65. SHRI KRISHAN KANT : SHRI
ARJUN ARORA : SHRI N. SRI
RAM REDDY : SHRI RAJENDRA
PRATAP

SINHA : DR.
SALIG RAM I

Will the Minister of AGRICULTURE/
$fa Tt be pleased to state :

(a) the loss suffered by various States
during the current year due to drought ;

(b) the central assistance given to each
State ; and

(c) the manner in which it has been
utilised 1

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURB/tffa *J?n3Ul
if TTA"TOat (SHRI ANNASAHEB SHINDE) :
(a) During the year 1971-72 drought has
occurred in parts of the States of Andhra
Pradesh, Assam, Jammu and Kashmir,
Mabharashtra and Mysore.

The loss suffered by these States on
account of drought is mainly in the form of
inability to sow the usual area during kharif
season, delay in transplantation, withering
away of crops in the affected area and lowering
of yield. Statewise position in this regard as
reported by the respective State Governments
is given in the statement laid on the Table of
the House.

(b) A statement is laid on the Table of the
House- [ See Appendix LXXVIII, Annexure
No. 13.]

(c) Central financial assistance is being
utilised for providing employment by starting
relief works which include minor irrigation
works, construction of bunds, afforestation,
soil conservation and road works, subsidising
fodder for cattle, providing loan for agricul
tural inputs, payment of gratuitous relief, and
augmenting drinking water supply.



